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and consequent upon superannuation and transfer of Hon'ble ludges' the

ble Judges as under:-
judgeships for inspection are re-allocated to the Hon'
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CHIEF JUSTICE

BY ORDER

Inspectlngl Judges of the area would advise the Hon'ble

matter of assessme-nt of e1'ficiency and integrity of the

:her requested to bring their tour
Iton'ble Judges are furl

>f the Hon'ble Chief lustice before tlrey proceed on
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Before planning their lours' the Hon'ble Judges are requested to

that as far as possible the Court worl(
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